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80th Report of Law Commasion 
OIl appol1ltJneat of J..qe. 

1572. SHRI EDUARDO FALEIRO: 
SHRI SAMAR MUKEHRJEE : 

Will tbf! Minister oCLAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to state : 

(a) wht"ther the Law Commillion 
has submitted its Both report OD the 
JDetbod or .ppoin tmen t or judgee. 

(b) if so, broad outlines thereof; 
and 

(c) reaction of Govern men t there-
to ? 

THE MINISTER OF LAW, JUS-
TICE AND COh1PANY AF}'AlRS 
(~HRI P. SHIV SHANKAR): {a) Yes,. 
Str. 

(b) The report was laid on the Table' 
of the Housf" on 28th January, IgSO. A 
summary of recommendation s is con-
tained in Chapter 9 of the Report. 

( c) The rt"port h undt"r considera-
tion of tht" Governm~nt. 

MinOr aDd Major irrigatiOn ProJectJI. 
RelatiDc tQ Narmada In. GaJarat 

1573. SHRI AMARSINH V. RAT· 
HAWA: Will the Minister of ENERGY 
AND IRRIGATION AND COAL be 
pleased to state: 

(a) broad details of the various minor I 
major irrigation projects in relation to 
Narmada waters in Gujarat State; and 

(b) Whether the State Government 
have started work on them? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A.B.A. GHANI KHAN CHAUDHURy): 
(a) There are five major irrigation 
projects relating to the use of Na.!mada. 
waters in Gujarat. The names of the pro-
jects, estimated cost and the expected 
benefits are given below:-

Name of the Projt"ct Estimated llf"nC'fits 
co~t 

(Rs,lakhs) ('000 ha.) 

I, Heran 3490 32,60 

2. Karjan ~oo 61 97 

3. Sukhi !l835 21 '25 

4. Sardar Sarover . 333,300 1525'70 

5. Orsang 2500 31 '97 




